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. industrial Cuope.lttn UbOWSocl8ly 
AtM.F.L • 

1283. DR. P. VALLAL PERUMAN: WBI 
the PRIME MINISTER be pleased to state: 

(a) whether the,. Is ~ny proposal to 
alart an Industrial Co-operatlve Labour So-
ciety at Madras FertHlzers Ltd; and 

(b) H so. the details theraof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTA ~N): (a) There Is 
no proposal to start an Industrial Co-opera-
tive Labour Society at Madlas FePllllzers 
limited. 

(b) Does not arise. 

( Translation] 

SUpply of Fertlll .. ,.. to Uttar Pradesh 

1284. SHRI RAM PAl SINGH: Will the 
PRIME MINISTER be pleased to state: 

(a) whether the supply of fertiliser Is 
~ng made to the Govemment of Ultar 

, Pradesh for Kharir and Rabl crops in 1991· 
92 as per Its demands; 

(b) If not, the reasons therefor; 

(c)whetherthe Union Govemment pro-
pose to set up some fertHlser plants In t!'I& 
State to avoid recurrence of such situation In 
futu,.; and 

(d) If t'ot the nNMdIai measures being 
..., In this reg8ld? 

THE MINtSTER OF STATE IN THE 
MINISTRY ,OF CHEMICALS AND 
FERTl.tSeRS (DR. CHNrA MOHAN): (8) 

and (b). Thefertlllse,s have been supplledto 
Uttar Pradesh to meet the raqulrenwnts of 
Kharlf and Rabi crops In 1991-92. The re-
quirement of fertllsers of any particular 
State Is met not rnBI8ty by plants located In 
that State but also fram the Plants outside 
the State depending enthe overaIconsIder-
atlons. Te~ shortage of UIR was 
experfenced In certain pockets In Uttar 
Pradesh during the current RabI season. 
Arrangements we,. made to meetthe shalfalf 
by supplying urea even fram plants located 
outside the State. 

(c) and (d). New area plants at Baprala 
(Distt •• Budaun) and Shahjahanpur are cur-
rently under construction. Some more 
projects for expansion of the existing plants 
have been identified In Uttar Pradesh as part 
of the Eighth Plan proposals. However, 
Eighth Ptan Is yet to be approved. . 
Wage negottatto .... wHh T .... Union of 

Public Sector Undertaldnge 

1286. SHRI CHITTA BASU: WIR the 
PRIME MINISTER be pleased to state: 

<a) whether the GCMrnrnant have 
decidedto enter Into wage negoIIaIIonswllh 
the Trade UnIon of the PublIc Sector Under-
takings where earlier wage settlement has 
expired or is Iltely t~ expire; 

(b) If so, the detaDs thereof; and 

(c) If not. the reasons therefor? 

·THE MINISTER OF STATE IN ~ 
MINISTRY OF INDUSTRY (SHRI P.K. 
THUNGON): (8) to (c). The wage same-
ments In almost aft major PubIc Sec:tor 
Enterprfses have expired by 31.12.1991. 
The new wage policy for the next round 

. wage negotiIUDns Is under acttweClOftllder-
ation of the GcMrnrnent. 




